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(a) whether Government have COll-
dueted a study to enquire into the causes 
of the abnormal industrial unrest in the 
Heavy Electrical Plants; 

(b) if so, the conclusions arrived at; 
and 

(c) the stepS taken by Government to 
remove thesc causes? 
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CHEMICALS PLANT AND MACHINERY 
AssocIAnoN 

3838. SHRI M. SUDARSANAM: Wi11 
the Minister of INDUSTRIAL DEVE-

THE MINISTER OF INDUSTRIAL LOPMENT AND COMPANY AFFAIRS 
DBVELOPMENT AND COMPANY 
AFFAIRS (SHR! F. A. AHMED): (a) 
to (c). There is no abnormal industrial 
unrest as such in the Heavy Electricals 
Plants. While labour problems are dealt 
with in the context of conditions prevailing 
in a particular unit. no general study as 
suggested has so far been necessary. 
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be pleased to state: 
(a) whether It is a fact that the Che-

micals Plant and Machinery Association 
of India has protested to Government 
against the purchase policy of public 
sector companies in buying their require-
ments relating to electrical plants and 
allied fields; and 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED): (a) Yes. 
Sir. 

(b) The representation is under consi-
deration. 

MININO . AND ALLIED MACHINERY 
CORPORATION, DURGAPUR 

3839. SHRI C. C. DESAI: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) when the Mining and Allied Machi-
nery Corporation. Durgapur. went into 
commission; 

(b) whether it is a fact that the Corpo-
ration since its inception. bas not made 
any profits but incurred a loss of about 
Rs. 472 lakhs in 1966-67 as against 
Rs. 242 lakhs in 1965-66; 

(c) whether the total salary bill for 
1966-67 showed an upward trend as com-
pared to 1965-66; and 

(d) if so. the justification therefor? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
The Coal Mining Machinery Project 
which was later on incorporated as a 




